
 
AUGUST, 2021 

 

SCHEDULE-II 

[See Rule 3(2)] 

 

Form 1 

 

List of cases e-filed during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Advocate 

Mobile 

Number 

Advocate 

E-mail Id 

Date of 

Registration 

Date of e-

filing 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) 

1 Sr. Civil Judge 

(Commercial 

Court),  

Khurda at 

Bhubaneswar 

Khurda NIL NIL NIL NIL NIL NIL NIL 

2 Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack NIL NIL NIL NIL NIL NIL NIL 

3 Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam CS 09/21 ICICI Bank Ltd. Vs. 

Mr. Someswar 

Mahapatro & another 

Satya Narayan 

Panda 

9437134867 NA 28.08.2021 27.08.2021 

CS 10/21 ICICI Bank Ltd. Vs. 

Mr. Subrat Kumar 

Mishra & another 

Satya Narayan 

Panda 

9437134867 NA 01.09.2021 30.08.2021 

CS 11/21 ICICI Bank Ltd. Vs. 

Mr. Bidyadhar 

Panigrahy & another 

Satya Narayan 

Panda 

9437134867 NA 01.09.2021 30.08.2021 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL NIL NIL 

 

 

 

 

 

 

 

 



 

Form 2 

List of cases in which e-payment of Court fees was made during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of e-

payment of 

Court Fees 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge 

(Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge 

(Commercial Court), 

Cuttack 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge 

(Commercial Court), 

Berhampur 

Ganjam CS 09/2021 ICICI Bank Ltd. Vs. Mr. 

Someswar Mahapatro & 

another 

Satya Narayan 

Panda 

28.08.2021 28.08.2021 

4. Sr. Civil Judge 

(Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

Form 3 

List of cases in which Electronic Service of Process has taken place during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of Electronic Service of 

Process 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge 

(Commercial 

Court),  

Khurda at 

Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam NIL NIL NIL NIL NIL 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 



 

 

Form 4 

List of total no. of cases randomly allocated during the month  

 

Sr. 

No. 

Court District Court Name Court No. Case Type Case Count (No. of cases 

randomly allocated) 

(1) (2) (3) (4) (5) (6) (7) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL 

 

 

Form 5 

List of cases in which Case Management Hearing was held during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of Case 

Management 

Hearing 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam NIL NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

 

 

 

 

 



 

Form 6 

Contested commercial cases disposed during the month  

 

Sr. 

No. 

Court District Case 

No. 

Petitioner 

Name Vs. 

Responden

t Name 

Advocate Date of 

Registratio

n 

Whether 

Urgent 

Relief was 

sought and 

Pre-

Institution 

Mediation 

did not take 

place 

(Yes/No) 

Date of 

Decisio

n 

Days 

for 

disposal 

Nature 

of 

Disposa

l 

(Contes

ted/ 

Settled) 

Date of 

execution 

of decree 

No. of 

days for 

execution 

of decree 

from date 

of 

decision 

Act 

Sectio

n 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14) 

1 Sr. Civil Judge 

(Commercial 

Court),  Khurda 

at 

Bhubaneswar 

Khurda NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

2 Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

3 Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam CS-

39/ 

2018 

Smt. 

Damayanti 

Panda & 

others-Vrs- 

The 

Chairman 

National 

Highway 

Authority 

of India 

Dr. N. 

Kishore 

Kumar 

Pattnaik 

28.03.2018 No 13.08. 

2021 

1460 Dissmis

sed on 

contest 

Nil Nil U/o-

VII, R-

1 & 2 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

 

 

 

 

 

 

 



 

Form 7 

Summary of Commercial Cases during the month  

 

Sl. 

No. 

Court District Total number of cases 

pending (on the 1st day 

of the month) 

Total number of cases 

instituted during the 

month  

Total number of cases 

disposed during the 

month 

Total number of cases 

pending at the end of 

the month 

Remarks 

(1) (2) (3) (4) (5) (6) (7) Commercial 

cases having 

pecuniary value 

of rupees more 

than 5 lakhs 

1. Sr. Civil Judge 

(Commercial 

Court),  Khurda 

at 

Bhubaneswar 

Khurda 450 Institution-53 

Received on transfer-330 

Total-383 

Disposal-02 

Transfer-01 

Total-03 

830 

2. Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack 636 91 99 628 

3. Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam 260 03 Disposal-01 

Transfer-13 

Total-14 

249 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur 435 00 00 435 

TOTAL 1781 477 116 2142 

 


